FORM B
Public Announcement

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations,
2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF MIDAS PETROCHEM PRIVATE LIMITED

Sr. No. | Particulars Details
1. Name of corporate debtor Midas Petrochem Private Limited
2. Date of incorporation of corporate 05.11.2012
debtor

3. | Authority under which corporate debtor ROC Mumbai

is incorporated /registered

4. Corporate Identity No./Limited U51103MH2012PTC237557

Liability Identification No. of
corporate debtor

5. . ) Registered Office: Office No.109, Avon Arcade
Address of the registered office and Das?haratlal Joshi Road, Vile Parle West, Mumbai,
principal office (if any) of corporate Maharashtra, India, 400057 (As per MCA
debtor Records)

6. Date of closure of Insolvency Resolution| 23.06.2026
Process

7. Liquidation commencement date of 24.06.2026 (Order copy received on 29.06.2026)

corporate debtor
8. Name and registration number of the Name: Mr. Shreyansh Jain

insolvency professional acting as Registration No.: IBBI/IPA-001/IP-P-
01683/2019 -2020/12727

Registered Address: A-7 First Floor, Jodhpur
] ) Tower, Dharmnarayan Ji Ka Hatta, Paota,
as registered with the Board Opposite  Hotel Mapple Abhay, Jodhpur,
Rajasthan ,342008

Email id: shreyansh.jain@mail.ca.in

liquidator

o. Address and e-mail of the liquidator,

Correspondence Address: Finvin Turnaround
and Restructuring Private Limited situated at 605,
correspondence with the liquidator 6th Floor, Sunteck Crest, Mukund Nagar
Road,Andheri (E), Mumbai, MH - 400059.

Email id: cirp.midaspetrochem@gmail.com

10. | Address and e-mail to be used for

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench III, in
IA(IBC)(LIQ.)62(MB)/2025 has ordered the commencement of liquidation of the Midas Petrochem
Private Limited (Under Liquidation) on 24 June 2026.

Please note that the above format of Public Announcement has been taken from Circular number
IBBI/LIQ/96/2026 dated 2 June 2026 issued by Insolvency and Bankruptcy Board of India.

Digitally signed by

S H REYA SHREYANSH JAIN

Date: 2026.07.02

N S H JAI 14:54:31 +05'30'
Shreyansh Jain
Liquidator
Midas Petrochem Private Limited
Reg No.:IBBI/IPA-001/IP-P-01683/2019 -2020/12727
Validity of Authorisation of Assignment: June 30, 2026
(AFA renewal application has been filed and approval is under process)

Date: 02.07.2026
Place: Jodhpur
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tered Office: B-64/1, Wazirpur Industrial Area, Dethi- 110052
Corp. Office: Village Nawada Fatehpur, PO. Sikanderpur Badda,
Near IMT Manesar, Gurgaon (Haryana) 122004, )
Website: www.unominda.com, E-mall; investor@unominda.com

Tel.: 491 98102 38396
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wom on or before Friday, July 17, 20:
7. 2026 O any queries / dfficultes in registering the

Members may write to investor @ unoming, iy :'":-T;;f.;,l
1. The remote ¢-voting shall commence m‘yy.;.q,;f;",t'(;;;“;g;\; e i Feiday 241, 2026
m
4 PROCEDURE FOR E-VOTING AND. .o.':fi.’c."“y{,‘[}.;,’,ﬂ 202615.00 :c’;:k‘“ “n
Ialam m:: x(npﬂhenn: :.h y.:"m/'}l " D attend the AGI through mmw through the NSDL e-yor
Do Hecaw v0ting st com unc Membgnmbvm""em"(yw::;\:x
Placed under *Join Meeting” menu againsy Company

voting and
hysical format. Preage. fote that the Members who 6o not have
¢ User 1 and Password may retrieve the same by (ollowing the
| mode may join the a

GM or e-vote on the proposed Resolutions at the AGM from
The User 1 shail be the EVEN (EVEN for this AGM 15 139851) followed by

; POONAWALLA
| FINCORP

POONAWALLA FINCORP LIMITED
Registered office: 201 and 22 20 Flrr, APBY Faregnun Park Arers. Whundns, Pune 411 rﬁo
Corporate Office: Una No 2401 24t Fioor, Atumass, DX G M Brvaie Warg Wort Mumbs 400
Phone: 020 6780 8090 CIN: L1 504PN 1475 200007
Website: www poonewaliafnorp 0. Emai: yecretarisg wwalatincorp com

Msharasire
Manerashtrs

NOTICE OF THE 46th ANNUAL GENERAL MEETING AND ENOTING INFORMATION |
Notice Is hereby grven that the 46th Annusl General Meeting (‘AGM®) of the snmehozm .
the Poonawalia Fincorp Limited (the Company”) shall be held on Friday, July 24. 10
03.00 PM(15T) through Video Conferencing (VC*) /Other Audio-Visual Means ("OA o
vansact the business set out in Notice of the AGM in compliance with the appiicable provk ons
of the Companies Act, 2013, rules made thereunder (the Act”) the SEBI (Lsting Ob"‘i"nﬂ s
and Disciosure Requirements) Regulations. 2015 (*SEBI Usting Regulations”), read Wi ses
relevant circulars issued by the Ministry of Corporate Affairs "MCA Circulars?) and Secur Py
Exchange Board of India ("SEBI) granting centain relaxations to conduct AGM 10 transact
business as set ot in the Notice of 46th AGM
1 Dispatch of Notice and Annual Report via e-mali: In compiiance with the aforementoned
relovant Circulars. the Notice of 46th AGM and the Annual Report for the year ended March
31, 2026. has been sent on Wednesday. July 01, 2026 , through electronic mode 1o those
Sharehoksens whose emal acdresses are registered with MUFG Intime India Private Limited
(Formetly known as Link Intme India Private Umited) Registrar to an Issue and Share
Transter Agert CRATA") of the Corr pany or Depostory Participant(s) ("DPs”)
“ Regutation 36 of the SEBI Listing Regulations, letters are sent
19 the Gharehoiders whou, o-mai nddresses are not registered with the ATA /DPs, providing

8 Wobs Lnk om whero the Anea Repon for the FY 202526 can be accessed on the website
of the Company

Further in compliance

The Sharehoiders

"8y A6 that the Notce of 46th AGM along with Annual Report for FY
202528 15 alss avalatie on the Cor, LAy webstn at vobhrk | e h

GOCUIMeNts/20121/0/PF L 461 AGM-MNotce Y- 2025 26 pot and nty s
Socuments/20121 O/PFL-Anr s Fepon ¢ 2027, 26) ot respectively and can also be acoessed

on the websites of BSE Umaed (e Usenrpa gorm) and National Stock Exchange of India
ny are listed and also on

Limited (www.nseindia.com). where the secures of the Corm pa
/e evoting nsdl.com
the Notice for information

purpose only.

2. Participation at the AGM: In accorgance with the provismns of MCA Circutars. Shareholders
can attend and participate in the AGM through the VC/OAVM facia
attend the AGM through the VC/OAVM plattorm provides oy NSOL by logging on 1o

https://www.evoting .nsdl.com The detailed instructions for jorung the AGM are provided
in the Notice of the AGM

y only Shareholders can

[

Manner of casting votes through remote e-voting and e-voting during AGM

In compliance with provisions of section 108 of the Act read wrth rules framed thereunder,
as amended from time to time and as per Regulation 44 of the SEBI Listing Regulations
the Company is pleased 1o provide Shareholders the facility 10 exercise thew right 1o vote

o

Oirectors of the Compa:
ny, 3t their meeting
75 per Equity Share of face vale Rs. 2/«:';\‘12:?
ividend,

'd on May 16, 2076, recom: payment of final
bers at the AGM, The g

the 2026, subject to the

financial ended March 31, ), subject to t)

, f approved by the Members, :T;Nuwwwnwmmmw
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dated 18 Novermacy e ?:L':.‘A’:i:’”‘:f el e company. Asper St e hose Membe ADNRO/GN/2025/773
Uy through electronic mode. Further for "8 shares in physical form), shall be paid directly in their ban
s . for members hold, sdp .
their folio bar‘KVCcomex; €. the PAN, contact detalls :»35;’“ oyt frivai e shall be made
Company

N8 mobilz no,, bank account details and specimen

rough electronic mode, membe,

details updated with their Deposrory Participant (Db’ (1 eaus
3Ys Restrar and Share Transfer Agent, M/s. Alankt Assgnme
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equested to keep their latest bank account
N case the shares are held in demat mode) and
Nts Limited (in case the shares are held in physical

961 (1T Act), dividend income will be taxable in the hands of the
tax at source at the i vider For the
prescribed m:w deduction of tax ar source -AIA:- based on the ::::r bed.r:e from the d.han:g s{"kd&-mbﬂ‘
.‘“m“mm‘.,.o..e......,,..m...m.:n.‘"““‘"**'s:::; e

by means through remote e-voting and e-voting during AGM

b. The remote e-Voting period begins on Monday, July 20, 2026, at 09:00 A.M. (IST) and
ends on Thursday, July 23, 2026, at 05:00 P.M. (IST) The remote é-voting Modul
be disabled for voting thereatter. The login credentials for casting the votes through oting
shall be made available through the various modes as may be provided at the AGM Nouce
as well as through email after successfully registering their email addresses

shail

o

. The voting rights of Shareholders shall be in proportion to their shares of the paic-up equity
share capital of the Company as on the cut-off date i.e. Friday, July 17, 2026
d. Any person, who acquires shares of the Company and becomes Member of the Company
after dispatch of the Notice and holding shares as of the cut-off date i.e. Friday. July 17,
2026 may obtain the login ID and password by sending a request at evotin: @
Shareholders who will be present at the AGM through VC/OAVM facility and have not ca
their vote on the Resolution(s) through remote e-Voling and are otherwise nol barreq
doing so, shall be eligible to vote through e-Voting system at the AGM Sharehoiders w.
have voted through remote e-Voting will be eligible to attend the AGM. However, they will
not be eligible to vote at the AGM. Oncae the vote on a resolution is cast by the Member

°®

13792) has been

€. Members who need assistance before or during the AGM with use of technology, can send a request at
evoting@nsdl co.in or call on 022-4886 7000 or send 3 request to Ms. Pallavi Mhatre - Assistant Vice President, NSOL at

|, inter k.
mdmwu:_n‘ nter alla, secunty documents in the manner as detailed/
along o c

yn
That you 6d not operate the account and 0 ot repay the dues of the Bank as pec the
—dm“M_WWWSMGI asset,
e 20.10.2023 ¢ of
—:;:ubm Despite repeated requests by Bank. you have faled 1o repay the
| Gues

 The taciity wise detais of the. from you are
The otal amount Gue against you beng the sum of al the amounts due under varous
frnancial faciibes. as detaded in scheduie A hereto, comes 1o ¥ 10521884.80 (Rupees
Ome Crore Five Lakh Twenty

Aherelo.

7. Institutional Members are encouraged o attend and vote at the AGM through VC/OAVM. In case any Institutional
Members, facing issues d Lco.in.
s

v litches.
. Members are requested to carefully read il the Notes set out in the Notice of the AGM and in particular, instructions
for joining the AGM, d AGM.

By Order of the Board
For Uno Minda Limited
Sd/-
Company Secretary & Compliance Officer

Place - Manesar, Haryana
Date . July01.2026 Tarun Kumar Srivastava
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FORM B
PUBLIC ANNOUNCEMENT
(Roguation
Ragulations, 2016)
" Form No. INC-26 OR < OLDERS 0
[Pursuant to rule 30 the Companies DAS EETRO i o

(Incorporation) Rules, 2014]

(Advertisement to be published in the
o

e the Company and ;. May 35 5036 bet e he/she shall not be allowed 1o change it subsequently.
3 for the same are a3 under . Mr. Girish Bhatia, Practicing Company Secretary (FCS = 3295 CP No
53 ] blebb176169¢pdf | as the Scrutinizer for
NSE | hitps. nseindia. B _Intimation pdf

g the process of remote e-Voting and e-Voting

during the AGM In a fair and transparent manner.

g. In case of any queries/ grievances pertaining to remote e-Vol
AGM, you may refer the Frequently Asked Questions
user manual for Shareholders available at the down
or call at 022 - 4886 7000 or send a re

evoting@nsdl.com

4. Book Closure Notice: Pursuant to th

ting and e-Voting during the
(FAQs) for Shareholders and e-Voting
0ad section of www.evoting nsdl.com
quest to Ms. Pallavi Mhatre, AVP- NSDL at

€ provisions of Section 91 of the Act and the Rules
framed thereunder, Notice is hereby given that the Register of Shareholders and Transfer
Books of the Company will remain closed from Saturday, July 18, 2026, to Friday, July
24, 2026 (both days inclusive) for the AGM

5. Manner of regi g g e-mail Please keep your updated mail 10
registered with the RTA/your Depository Participant(s) to receive timely communications
For Shareholders who have not yet updated their email address, the process of registration
is provide below for your ready reference:

Physical
Holding

Shareholders holding shares in physical mode and who have not registered/
updated their e-mail address with the Company are requested to register.
update the same by submitting duly filled and signed Form ISR-1 with the
RTAi.e. MUFG Intime India Private Limited (Formerly known as Link Intime

India Private Limited) at inveslov.hel@esk@m mpms.mufg com

of the e e | i ]
| obtainng prior writien consent of the Bank. y 10 another 5 TRurory wow wha ROCMaTes ™ — Shareholders holding shares in dematerialized mode are requested to
tral | .
N—h:ln'-:::m‘?;:tkiwz‘mmuz Before the Cent ¢ ‘ - ﬂg_-!"!w:f,/"-g S— S register/update their e-mail address with the relevant Depository
rOvsions of this SARF/ 8mounts 10 an offence punishabie Westem Corporate ety No./ Uimaed | US1100WMFQ0129TC23758
mprisonment up o 00e year ot fine o both '."":"Ru"“"l. wﬁ”":.) pigris Cm“:‘ﬂ‘a‘ Ly st .o | Pi.!nlupanl(s). —
Fules, 2014 | (comomtdebay _______ oo oo et ke i — 1| | Fi@Quest for updation of KYC: Shareholders holding shares in demat form are requested to get
any ofher rights or remedies which the Bank has. andior 20 5. | Aadvess of the regterod office | Regietered Office: fos No 109, Avon Arcade 9
. Yy y o et offce (f any) of | Dusharatiol Josrs Roact, Vi Porie West, b their KYC details (Including e-mail 1D, Bank account details) registered/ updated by contacting
; In the matter of KESARIA o [l E= - Maharasitra, inda, 400067 (As per MCA Records) their D Participants. Sh "
Your aienton i drawn 1 he provisions of Secton 13(8) of the SARFAESIACt, 2002in| |[PRIVATE LIMITED (CIN :| & P y P holding shares in physical form are
U36911MH1988PTC046751) having its| 5 requested to get their KYC registered/ updated with RTA, by sending Form ISR-1 at RTA's
- ola_umm% address given below or e-mail at investor helpdesk@in.mpms.mufg com for receiving AGM
v Schedule-'A' o h"A el ) Petitoner| & Notice, e-voting instructions and seamless credit of dividend 1o their respective bank accounts.
Dotaly o financia fackities Notics Y 9 \bic .
> 5 '-ﬂ-.vm T __Detalis 1 that the Company proposes to make| |—-— Annual Report for the FY 2025-2026 can The 46th Notice of AGM can be
: ki WWE. section 13(4) of the Companies At 2013 be accessed through below QR Code: accessed through below QR Code:
¥ i - o0 seeking confirmation of aiteration of the| | o) R a
|2 {Amount of the inancial sancioned v |io s v
3 Balance. on o dale. 1052168480 in terms of the special resolution passed at| ~ e @ @ §1®
4| The ot o whih e rderest has boon nte 072023 the inary general meeting held on| f“—w-:‘ ; e gt:"'
NAL any. Monday 16th May, 2026 1o enable the k- o F Al
0 ot he ntrest was ost charged e ledger (Company to change its Registered offco A A Pt &g
e date of from "State of Maharashira to State of] m-n«w,rmmwu.xmlc«nmmnml Mumbai Bench W, in . . 'b;,' ) -
0 Intarest wih perodioly of compounding 8l which 0. 40%. Rajasthan® Petroaac S4B 2025 has orderod the commencement of quidation of the Midss @ @.ﬂ 0 O
1n ookumn (8) has baen Any person whose interest Is kely 1o be Pubi
penal interest charged ® affected by the proposed change of the| number IBB/LIQ/96/2028 dated 2 June 2026 Issued by Insovency and Bankruptcy "
date Inorest was lost ' date of notos I y may /- Registered Office: For Poonawalla Fincorp Limited
T en 1) oither on the MCA-21 portal| |Dete02.07.202 Shrwyanah jain | | 201 and 202, 2nd fioor, AP 81, Sd/-
\oworms of ] compiging| | Piace: Jodhper Koregaon Park Annex, Mundhwa, Shabnum Zaman
9 _[Total amount dus up e date of noice 1052188480 :""}':':“'"’l"o"m;"':'ﬂ Rog No-1BBY/IPA-001/1P-P-01683/2019 -2020/12727 | | Pune - 411 036, Maharashtra. Company Secretary
Scheduie & " ovorbytlping e Pication has bese e and spores s waieoro2s | | Date : July 01, 2026 ACS No. 13918
oran pd /ved 4 of hvs/her interest and grounds of opposition
I Schedue Ao this table are secured e Director, Westem Region,

Everust 581 Floo, 100 Marine Drive, Mumbal
400002 withn o

LETTER OF INTEREST VARIATION DATED 24.07 2017
WWWWWJDMEDR.OYN"
24.07.2017

MEMORANDUM OFENTRY DATED 2407207 ]
" Schedue C'

-mugﬁ.gmum
q!'&
1| LOANAGREEMENT DATED 24 07 2017
L2 ]
4
3
6

(Detaies Provert

ropertyl

\mmovable asset =

| doadwith s boundaries.
FlstNo.21, Third Floor, Satish Dham CHSL, .8, Road, Behind Brahmin Vidyaleys,
Char, Thane (W}-400601.

10.2001.

NA

Manager | Authorised Officer)
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Maharashtra State Electricity Transmission Co. Ltd

MSETCL invites online bids from reputed and registered contractors of appropriate class with MSETCL.
Please visit Mahatransco website https://srmetender.mahatransco.in for the following work.

RFX (E-TENDER) NOTICE

RFx Name of work Estimated EMD Tender fee
(Tender) cost in Rs. (Rs.) incl. GST
No. (Rs.)
7000040574 | Providing & Fixing of 20 + 5 spare cooling fan INR INR INR 590/-
control cubicle with WTI & OTI with double | 27,81,876/-| 27,818.76/-
power source arrangement (16 Fan + 4 spare | (including

+ 4 oil pumps + 1 spare) for BHEL make taxes)
Converter Transformer at HVDC Terminal

Station under HVDC ID-OD Dn, Padghe for

the Year 2026-27.

1 | Date of download of RFx (e tender) documents

From- 02.07.2026 from 00.00 hrs. to
17.07.2026 up to 10.00 hrs.

2 | Date of submission of RFx (e tender)

17.07.2026 up to 10.00 hrs.

3 | Date of technical bid opening

17.07.2026 at 11.00 hrs. (If possible)

4 | Date of commercial bid opening

17.07.2026 at 13.00 hrs. (If possible)

Contact Person: The Executive Engineer (ADM), HVDC RS (O&M) Circle, Padghe
Mob. No: 9011021483

For further details visit our website:

https://srmetender.mahatransco.in

Sd/-
Superintending Engineer
HVDC RS O&M Circle, Padghe
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